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Shri Bftfhu Ramalah: 1 am not
•ware of any each experiment being 
done now.

Dr. Banen Sen: Is it known to the 
Minister that foreign jet planes that 
are coming to Indian airports are 
auppiied exclusively by the foreign
oil companies? If so, has the Gov
ernment taken any step3 to see that 
the Indian Oil Corporation make sup
plies available to the foreign  jet 
planes?

Shri Rafha Ramaiah: As 1 said, our 
distribution system is an integrated 
system. So, it depends upon the parti
cular place where the supply is made.

Shri Krishna Komar Chaiterjee; (a)
I* the hon. Minister prepared to admit 
it that the Government did not make 
■erious and sufficient attempts to im
prove either qualitatively or Quanti
tatively the production of jet fuel in 
the country? (b) if so, is the hon. 
Minister prepared to acquaint  this 
House without reservation what handi
caps and obstacles the Government 
had to meet in this direction? (c) Is 
the Government prepared to admit 
that the international tension and con
flicts prevailing in the oil and fuel 
producing areas in recent times make 
it obligatory for our national safety 
and security to produce jet fuel in the 
country in the sufficient quantity to 
meet our internal requirements?

Shri Rafha SamaUh: There are ab
solutely no handicaps in producing jet 
fuel of the required specifications. It 
is quite sufficient for our purpose.

Correocy Notes In smaller sixes
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•815, Shri Sharda Nand*
Shri N. S. Shartna:
Shri Ram Singh Ajrarwal:
Shri Brij Bhttahan Lai:

Will the Minister of Finance be 

pleated to state:

(a)  whether Government have re
cently reduoed the w* oi currency 
not* of dtfterent denominations due 
to tfa« shortage of currency paper;

(b)  how much foreign exchange is 
spent yearly on the import of the 
currency paper; and

<c) the steps taken to manufacture 
the pjper in India?

The Minister of SUt« in the Minis
try of Finance (Shri K. C. Pant): (a)
Yes, Sir. Bank notes of denominations 
of Rs. 2, R5 5, Rs. 10 and Rs. 100 in 
reduced sizes have been put into cir
culation from the 17th April, 1967.

(b) About Rs, 290 lakhs at the pre
sent level of requirements of currency 
and Bank notes.

(c) Hie Security Paper Mill set up 
at Hoshangabad would fully meet the 
country's requirements of currency 
and Bank note paper when the Mill 
attains its rated capacity in 196&-70.
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Shri Chlntamanj Panigrahl: May 1
know whether it has come to  the 
notice of Government that because of 
this reduction in size there is contu*- 
ion between the old ten-rupee note 
and the new hundred-rupee note. Has 
any public complaint to this effect 
come before tbe Ctoreromentt  1*



there any chance of further reducing 
the size of these currency notes?

Shri K. C, Pant: No, Sir; there is 
no chance of any further reduction.

Shri Cftintamani Panigrahj; What
about the confusion?

Shri K. C. Pant: The confusion i* 
subjective.

Shri £. M. Banerjee: I want to know 
whether it is a fact ihat previously 
there was a foolproof procedure ado
pted by the Reserve Bank for the de
struction of notes and for recovering 
the paper *o that the paper could be 
used for other purposes and whether 
the new emergency procedure, which 
has been evolved in the Reserve 
for the destruction of notes, does not 
have any checks and counter-check* 
with the result that a lot of misap
propriation is going On apart from 
recovering the paper.

Shri K. C. Pant: I require notice.
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The Deputy Prime Miniater and 
Minister of Finance <&bri Morarjl 
I>eaai;: That was inquired into very 
thoroughly and it was found that some 
note*3 were burnt, but not completely 
burnt; but they could not be used 
which is why they have not got into 
circulation ajfain But now care is 
being taken to see that such a thing 
will not recur so that there is no 
question of any doubt in future. About 
those notĉ which had double num
bers, we find that the numbers had 
been changed afterwards. There is 
proof of it; on the face of it one can 
notice it. Therefore, they are  not 
forged notes.

Shri Sradhakar Sapakar: Why was
sufficient precaution not taken to see 
that confusion is not caused on ac
count of the size of old notes of small 
denomination and new notes of prac
tically the same denomination which is 
caused during night time and among 
the rural folks who are not sufficiently 
literate?

Shri K, C. Pant: 1 think, due pre
caution was taken. If my hon. friend 
likes, 1 can indicate the different 
widths, lengths and change* and be 
will find that in making these changes, 
in most cases the width has been kept 
the same but the length Has b«en re
duced *o that there would be no con
fusion.

Start 8, Kmkhi: The hon. Minister 
said just now that about Hs. So tald* 
were saved by reducing the *1» of the 
currency notes. X want to know why 
thfc maaaur* was not contemplat'd 
•arlter and that would have smoufltoA 
to * Mving of crorea ot rup«ti. U the 
ho®, ldnbttr going to iostttot* *R 
inquiry and ftx up rtipoMtMTttjr on
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particular officers or anybody  who 
were responsible ior not effecting this 
improvement earlier? Secondly,  I 
want to know whether, once the fac
tory starts producing currency paper, 
the Ministry contemplates to revert 
back to the old size of the currency 
notes. ;

Shri Morarji Demi: If this kind o! 
reasoning is adopted, then for every 
improvement, the previous people will 
have to be punished and no improve- 
ment will ever take place. Why does 
the hon. Member object to wisdom 
coming even late?

Shri S. Kundu: There is no question 
of wisdom coming late. There is no 
wisdom. I wanted to know also whe
ther the hon. Minister contemplates to 
revert back to the old size of the 
currency notes once the factory starts 
production Of currency paper.

Shri K. C- Pant: That will make 
confusion worse confounded.
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Shri AmlMihagan: Will the hon.
Minister tell us, though they have no 
other alternative except to reduce the „ 
sire of the currency notes in order 
to save about Rs. 30 lakhs, whether 
thsry propose to print notes oi differ* 
«nt denominations in different shapes

and different colours in order to lessen 
the confusion among the people in 
handling these currency notes?

Shri Momrji Deeai: That suggestion
will be considered.
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Categorisation Committee’s Report 
Regarding Government prew Workers

+

*816, Shri S. M, BsnerjM;
Shn Madhn Limaye:
Shri Ram Gopai Shalwaie;
Shri Prakaah Vlr Shastri:
Shri Raghnvir Singh Shastri: 
Shri Shiv Komar Shastri:
Shri Ram Avtar Sharma:
Shri Hnkam Cfaand Kachwai: 
Shri Onkar Lai Berwa:
Shri Arjun Singh Bhadorla:
Dr. Surya Prakaah Puri;
Shri T. S. Knahwah:

Will the Minister of Works, Housing 
and Supply be pleased to state:

(a) whether the report Of the Cate
gorisation Committee has been imple
mented in full in respect of the Gov
ernment Press Workers in the country;

(b) whether the modifications sug
gested by the various Unions and As
sociations have been embodied in the 
report; and

(c) if not, the reasons therefor?

The Minister of Work*, BeoUg and 
Supply (Shri Jaganath Kao): (a) A 
detailed statement containing the re
quisite information is laid on <the Table 
odC the House.  [Placed in Library. 
See No. LT-837/67].

(b)  and (c). The views of the Unto** 
and Associations were duly consider
ed but could not always be *ceepted




